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before industrial tribunals, w* have 
found that usually closures during the 
pendency of the tribunal are xeeorted 
to as a measure of victimisation of 
workers for going to the tribunal.

Mr. Speaker: The hon. Member may 
put the question straightaway.

Shri Sadhan Gupta: In view of this 
Jact, have the Government investi
gated into the bona /ides of the 
closure and what methods have the 
Government followed in order to come 
to the conclusion that the closure is 
due to inefficient production and other 
causes alleged by the company’

Shri Kanongo: Application has been 
made to the Labour Tribunal in 
Madras and they will go into the bona 
fides or otherwise of the application.

Shri T. B. Vtttal Rao: May 1 know 
if this inefficient production or uneco
nomic working is due to machinery 
being obsolete or due to inefficient 
management?

Shri K in on io : Various causes, as 
tar as we know, including old machi
nery and go-slow tactics for a number 
of months.

Shri Joachim Alva: Quite many
textile mills come to grief Is the 
Government not provided with the 
latest statements of the financial 
accounts of each mill so that the Gov
ernment could put its machinery into 
operation to prevent the closure?

Shri Kaanngo: There are not too 
many mills. The number has been 
round about 20. That is not too much.

Shri B. Kamanithm Chettiar: What 
steps are the Government taking to 
help this mill, to keep the mill going, 
to prevent hundreds of labourers being 
thrown out o f employment?

Shri Kanango: We do not want to 
do anything unless we are asked.

Shri Narayanaakutty Menon: May I 
know whether the Government has 
enquired the extent o f the financial 
Ioeses, whether the financial losses are 
only for the last year or for a series 
o f years?

Shri K a w ift : Series of yean.
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Jute Mills in Weat BMgml
* « » .  Shri S. M. Bauer lee: Will the 

Minister of Commerce uUI U hatrjr
be pleased to state:

(a) whether it is a tact that some of 
the Jute Mills In West Bengal which




